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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLABABAD
COURT Na. ¥

AFPPEAL No. Ef1621/2012-EX[DB]

(Arising out of Order-in-Appeal No. 20-CE/MRT-1/2012 dated 23/01/2012
passed by Commissioner of Central Fxcise (Appeals), Meerut-1)

Triveni Engineering & Indusiries Lid. Appeilant
Vs,

Commissioner of Central Excise, Meernt-1 Respondent
Appearance;

Shri R, Krishnan (Advocate) for Appellant
Shri Pawan Kumar Singh (Supdt.) AR for Respondent
CORAM:

Hon’ble Mr. Ashok Jindal, Member (Judicial)
Hon’ble Mr. Anil G. Shakkarwar, Member (Technival)

Date of Hearing : 17/01/2018
Date of Decision : 17/G1/2018

Per: Ashok Jindal

The short issue involved in this appeal s, thag the '
appellant is entitled to avail Cenvat Credit on various steel
items and we]ding electrodes which has been used for

febrication/repair and maintenance of plant and machinery

or not,

2. Heard the parties, considering the facts that the steel
items has been used for fabrication of plant and machinery

which has ultimately used for manufacturing of excisable
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goods by the appellant. Therefore, in the light of decision of
this Tribunal in the casé of M/s Singhal Entei‘prises Pyt. Ld.
vs. Commissioner Customs & Central Excise, Raipur reported
at 2016-TIOL-2451-CESTAT-DEL, wherein this Tribunal held
that if the steel items has been used for fabrication of various
steel items although and used in manufacture of excisable
goods the assessee is entitled to avail Cenvat Credit,
therefore, we hold that on the steel i'tems the appellant is

entitled to avail Cenvat Credit.

3. We further take that the in the case of Ambuja Cements
Eastern Itd. vs. CCE reported at 2010-256-ELT-680
{Chattisgarh), the Hon'ble Chattisgarh High Court held that
the welding electrodes used for repair and maintenance of
plant and machinery is entitled to avail éenvat Credit,
Thcrcforc, the appellant is entitled to avail Cenvat Credit on
welding eleclrodes which has been used for repair and

maintenance of plant and machinery.

4. In these terms, we set aside the impugned order and allow

the appeal with consequential relief, if any.

(Dictated and pronounced in Court) o
Sd/- ) ' Sd/-

Anil G, SHAKIKARWAR _ ASHOK JINDAL

{MEMBER TECHNICAL) {(MEMBER JUDICIAL}
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